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01/ 03/ 2016 This petition was called on for hearing today.

HON BLE MR JUSTI CE MADAN B. LOKUR
HON BLE MR JUSTI CE N. V. RAVANA

Ms. Binu Tanta, AOR
M. Dhruv Tanta, Adv.
Ms. Nikita Shrivastava, Adv.

Vi bhu Tiwari, Adv.
Ravi Prakash Mehrotra, AOR

ACR
Adv.

Sanj eev Agarwal ,
Ekansh Agarwal ,

Pyoli, Adv.
Amt Kumar,
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ACR

UPON hearing the counsel the Court namde the follow ng
ORDER

In view of the letter circulated by | earned counsel

for t he petitioner, t he mat t er is adj our ned for

weeks.
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